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(d) Occasional damage to crops due 
to unfavourable weather conditions is 
not uncommon and the question of 
giving reliet to the poppy culth'ators 
by the Central Government at this 
stage, dOell not arise.' However, the 
damage to poppy cultivation during 
11186-67 !leason will be taken into con-
sideration when deciding the policy 
tor the licensing of poppy cultivators 
during 1967-68 season. 

National Irrication Projects in 
Madhya Pradesh 

3224. Shri Baburao Patel: Will the 
Minister of 1rri«ai1on and Power be 
pleased to state: 

(a) whether it is a fact that the 
Government ot Madhya Pradesh have 
proposed to launch national irrigation 
projects in the rice-boWl (Chattis-
garh) of the State; 

(b) whether the State Government 
have sent any detailed note to the 
Centre on the subject; 

(c) if so, the main points contained 
therein; and 

(d) the reaction of Government 
thereto? 

The MIIUster 01 IrriJatlon aDd 
Power (Dr. K. L. Bao): (a) Proposals 
ill this regers are stated to be under 
consideration of the Government of 
Madhya Pradesh. 

(b) No. 

(c) and (d). Do not arise. 

Sebed.uled castes ADd 8daeduled 
TrIbes Apiculturlllts in Tripura 

3225. Shri Mobammad kmaU: 
Shri Ganesh Ghosh: 
Shrl B. K. Modak: 
Shrl Bhapban Das: 
Shrl JyotirmoY BasIl: 

Will the Minister of Soclal Welfare 
be pleased to sta!e: 

(a) whetlher Government have 
received any proposal from tlie Gov-
ernment of Tripura ror the revision 

of scales of financial assistance given 
to the Jumias and landless agricul-
turists belonging to Scheduled Castes 
and Scheduled Tribes; and 

(b) if so, the steps taken in the 
matter? 

The MiDJster of state in the Depart-
ment of Social Welfare (Shrimati 
Phulrenu GlIha): (a) A proposal from 
the Government of Tripura has been 
received for the increase ot financial 
assistance for the settlement of land-
less agriculturists belonging to Sche-
duled Castes and Scheduled Tribes on 
the analogy ot a similar scheme being 
implemented by the Ministry cif Food 
and AgricultUre for the benefit of 
agriculturists other than those belong-
ing to Scheduled Castes and Scheduled 
Tribes. 

(b) The increase in the assistance 
proposed by the Tripura Government 
could not be approved, because of the 
limited provision available for this. 
purpose under the special programme 
for the Welfare of Backward Classes. 
It has, therefore, been decided that 
the scheme being implemented by the 
Ministry of Food and Agriculture may 
be extended to Scheduled Castes and 
Scheduled Tribes also. 

HollSin« Factory in M.P. with USSR. 
Assistanee 

3ZZ6. Shri Baburao Patel: Will the 
Minister of Works, Housing and Sup-
ply be pleased to state: 

(a) whether it is a fad that the" 
U.S..s.R. has offered to estabJisQ a 
rupee two-crore Housing Factory in, 
Madhya Pradesh; 

(b) if so, the details thereof and 
the terms offered by the Government 
of U.S.S.R.; and 

(c) whether Government have given 
permission to any such scheme or" 
whether the State Government nego-
tiated the deal directly? 

The Dep1lty MInIster in the MbU8:-
tr7 01 Works, BousiDg and 8i1fPlT 




